"

g - Declaration of Assets and Liabilities

Year. 494452002

I,/?ITIK}} .............................. , son/daugnter/gjfe of . VIVEEK.. KUM%
2 #1 years, belongmg to BIHAR VIDHAN.. SABHA, PA.7NE

ﬂ_,( @/") service and presently working as . DFFI LE. ATTENWT (M&MN) -------- s

'Agive herein below the details of the assels (lmmovable,’movable, bank balance, etc.) of

%’,ﬁl\” myself, my spouse and dependants*:
A, Details of niovable assets

(Assets in joint name rndu.atrnq the extent of joint (anershlp will also have to be

/

Name(S)

W given) .
(-{@\7/ Sr. |. Description , Self l Spouse ’ Dependant-1 | Dependant-2 Dependanf-ﬁl
- | Hame Name Etc, Name

) e | :
e e | o e [ThE

(ii) | Deposits in

=5 Banks,-Financial
Institutions And
Non-Banking
Financial

3‘_\’}(- [ Companies

2 - Feal oo
/@ . [ [ Bonds, ~ — |
o mze | o | pz |

.| companies

ik Mz | pIL | NIL

;_l .

(iv) | Other Fnancmal

institutions,
NSS, Postal - | NZL
Savings, LIC

Policies, etc

(v) Mptonj\-/ehicles fl : I '
NzL ’ XL |kemp ’ NZL

Nt NTL | N7

f—
5 B —

(details of
make, etc.)

details of

weight and 2,125,000

value) 3jlwr- 2eof
: 90,080

(vi) | Tewellery (give 593,‘:@,,, {DJMm
ysooo | NZL | Mz | MIL

(vii) |.Other assets,

sich asvalues | N7, HJL Nzl I N'ZL

ofclaims/ | . . : : g ’
interests ; ]

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given,
* Dependant here means a person substantially deoendent on the income of the employee,

B. Details of Immovable assets




[Note Properties in Joint ownership indicating the extent of joint ownership wnll

‘also have to be }ndjcated]

i

Dependant-2 [ Dependant-3

Spouse Dependant-1
Name Etc. Name

5 Description [ selr
Name(S) Name

No. :
(1) | Agricultural Land Tk
- Location(s
- Survey n(ur)nber(s) NIL N-TL X X ; )(
- Extent (Total
measurement)
-Current market value
(i) | Non-Agricultural Land
i - Location(s)
- Survey number(s) NIL NIL,
- Extent (Total
measurement)
| -Current market value
(iii) | Buildings (Commercial
; and residential)
Location(s . %
- Survey(/zloor NIL NIL
number(s):
- Extent (Total
measurement)
|~ Current market
| value”
(iv) | Houses / Apartments,
efe,
- Location(s) NIL| N1
- Survey /door
.| number(s)
- Extent (Total
measurernent)
- Current market
value
Others.(such as v '
interest in property) - } Nﬂ’! NIL f : I / )

]

(2) I give herein below the details of my I:ablhtres / overdues to public financial
institutions and government dues:-
[Note : Please give separate details for each ltem)

Amount outsténding :

85 0N wvusirarnans

Sr. | Description
|- : Financial Institutions(s) /°

i Name & address of Bank /

0,
s : Department (s)
a) | (i) Loans from Banks | LSRR | R
(i} Loans from financial { I
institutions N7t NZL
(iii) Government Dues: '
a) dues to departments
gfe,?':ﬂind with ggvernment NIL NZL
accommodation -
(b) dues to departments
: “déza!fng with supply of: [ o s ! NZL ]
water
(c) dues to departments.
dealing with supply of NI Vo g 4
electricity




(d) dues to departments ) : : R 1 7
: [ae"gnﬁgwrfh"raébh'o'nes"" AL NTL
(8) dues to departments
dealing with government
transport (including /\!IL /U'IL M
aircraft and helicopters) ;
(f) Other dues, if any I N - :
. L MTL
(i) Income Tax including
| surcharge [Also indicate ;
the assessment year upto %
which Income Tax Return PAN Na _
filed. Give also Permanent | EATPRLITX oM
Accoﬂn_t Number (PAN)] ;
(ii) Wealth Tax [Also 3 it Tk
indicate the assessment NTt A
| year upto, which Wealth : £ /\‘2[— ;
Tax return filed.] 4 5
(iii) Sales Tax [Only In 73 : 3
case of proprietary - NXE . MNZL
business] T i
|(iv) Property Tax -~ | NZ L NTL [
C. Personal Detail. ... .
i R BYT TV S Py

Ge_p}:ler : LT EJ_(M/F) 2

Date of Birth Y

- Class/Group | -"_ ‘ C;j (A/8/c)

L e s [ oFF7Ca fTEubﬂ&r(Dﬁeaqﬂj' ; i3
(Full Name e.g. B.A.S.:Bihar Administrative Service, j
; = 5 ﬂ.‘a- Bihar Secretariat Service etc.)
Home Di'stri'c_t - I_SA M‘HLS TZpUuR j

I hereby declare that the above details are true to
- knowledge and beljef. ;

Place:..PATNA........

must be in A4 size white paper with com

in prescribed format,

Sign atlre .. o ZL k-kr ...........................

the best of vmy

Name of Employee: 0 o R

Designation: OFET. CEATT ExauTdaenm)

Date:.[5:.02:2.0211. Department: BTHOR X ZAHAN. SARHA LOT
-Note: Please sign each page of the declaration. Asset declaration form

putér typed (single side)

L TEAaER [ T [ L2 sy



